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creating a luxurious living
experience,” Priyanka Jin-
daI Gupta, advisor, Viyaara
Realty said.

Anand Gupta, vice-pre-
sident, Builders Associa-
tion of India (BAD said he
had seen this trend emerg-
ing in the Dadar west local-
ity as people were prefer-
ring to move into slightly
bigger but compact luxury
homes. “Sales in this local-
ity is good and.many deve-
lopers have successfully
completed projects and
many are ongoingn”

According to him, prices
range between t55,000
and t65,000 per sq. ft. in
Dadar compared with tl
lakh per sq. ft. in nearby
WorE. “This is giving a

boost to redevelopment in
Dadar locality,” he said.

“Considered strategic
locations Shivaji Park in
Dadar remains one of the
most sought-after locations
in Mumbai, known for high
resale value, seamless con-
nectivity, and vibrant so-
cial infrastructure,” said
Manoj Pa]iwal, director, M-
yaara Realty. With major
in#astructure projects
reshaping Mumbai’s land-
scape, Dadar has become
the city’s main transport
hub, said Mohit Ramsing-
hani, a property expert.
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HOTICE UNDER CIAUSE (a) OF SUB-SECTION (5) OF

SECTIOH 15 OFTHE ELECTRICITY ACT, 2003
An application under Section 14of the Electricity Act, 2003 (the Act)
has been made by Khavda IVA Power Transmission Limited,
C-105, Anand Niketan, New Delhi-110021 for the grant of a
bseparate Transmission Licence for "Augmentation of
transformation capacity at KPS3 {GIS) S/s under Khavda Phase- V
Part B3" on the RTM route (hereinafter referred to as the

E ’transmission scheme/project). The scope of the project for which
I a transmission licence has been sought is as follows:

Iv__

7/]LwLL
mle of the scime and
No.1 1mnlementation

s

crores)
Remark

Approved to be
implemented
under RTM by
Khavda IV A

Power
Transmission

Limited

L a
jtransformation capacity at
FKPS3 (GIS) S/s under
Khavda Phase-V Part B3
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No.1 Scheme
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jtransformation capacity at
IKPS3(GIS) by lx1500
M VA. 765/400 kV ICT on
IBus section-I1 (8th) along I
jwith 1 No. 400 kV line bay
Ifor termination of lstckt
1 out of 400 kV D/cline being I
jimplemented by AGELI
I(Appl. No. 2200000953)1
Ifor 1530 MW

1

Capacity/ km

+ 765/400 kV ICT-1(lx1500 MVA)
• 765 kV ICT bay- 1 (+1 no. bay for

dia completion with Switchable
Line Reactor (SLR) provision in
future bay) on Bus section-II

• 400 kV ICT bay- 1 (+ 1 no. bay
for dia completion and
termination of the proposed Line
for RE interconnection) on Bus
section-II

r
IKPS3400kVBu$Sedion-jfor dta completion with the
Ill for termination of2ndcktjprovision to terminate future
lout of 400 kV D/c line being 1400/220 kV ICT)
jim$1emented by AGEL
I(Appl. No, 2200000953)
Ifor 1530 MW

Note: TSP of KPS3 (GIS) shall provide space for above scope of work.
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The Central Transmission Utility of India Limited, vide laM
dated 12.12.2024, has recommended for the grant of a
transmission licence to the applicant to establish the proposed
transmission system
Based on the material available on the record, the Commission
vide order dated 21.2.2025 in Petition No. 61/TLJ2025, has
proposed to issue a transmission lioence to the applicant for
establishment of the transmission scheme as noted in para 1

A copy of the application, along with its annexures and
enclosures,-made by the applicant for the grant of an inter'State
transmission licence to Khavda IVA Power Transmission

www.adanienergysolutions.com or inspected by any person
in the Commission's office by following the laid down

Notice is hereby given in pursuance of"clause (q) of sub-section
(5) of Section 15 of the Act that suggestions or objections, if any,
to the Commission's proposal tograntatransmissio
the applicant, as aforesaid, be sent to the undersigned by
7.3.2025 at the above noted address. The suggestions or
objections received after the specified date shall not be
considered.

The application shall be taken up for the further hearing by the
Commission on 11,3.2025. Any person who files suggestions
or objections may in his/her discretion attend the hearing, for
which no TA/DAshall be paid by the Commission.
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